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IN THE CENTRAL ADMINIS TRATIVE_TR IBUMAL, 55;3
' JAIPUR BEKCH, JAIPWR

Ktk
RA No,53/95 Date of order: 2:2-3-1996
in
C0A Mo, 218/94
Union of Indid and Others .. Applicants
Versus
Apit Kum@ér Srivastava apd others .+ Respondents

\

My, K,C,Mzend, CLA, Depdrtmental Rep., for Union of
India and Others {(Rpplicants in this
Revisw Application)

Mr. P.@}§all&, Counsel for the respordents who vere
applicants in the OA,

CORAMs
IHO N'* BLE MR. QO.FP.SHARMA ’ ADMINISTRATIVE MREFPER

HON' BLE MR, RATTAN FRAVFASH, TIDICTIAL MEMBER
CRDER -

Per Hon'ble Mr, O,P,8harm2, Administrative Member

This Review Applicaticn h3s heen filed by
Union of India 3nd Others, Officisl Respondents in
the OA whershy they have prayed that the factual
position stated in the order (Annexure-Ri1) dated
30-6~95 pdeged in 0A No, 218/94, m27y be clarified

and be caorrectly restated,

2. ¥We h3ve heard the depirtmental representative

and the l23rned counsel for the applicant in the OA,

3. In paragréph 2 of the order dated 30-6-95
(Annexure-R1), it has besn ohterved that the
respondents stated\during ﬁhe arguments that the
applicants were given @ further opportunity to
appedy in the test, they hdve sirce cledred the
test &nd they hive even been granted promotion on
the kasis of p2esing of the test. In the Re#iew

Application filed now, the officidl responients

in the OA have st2ted that Miss Vandana Taneja,
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applicant No.4 in the OA had nrot qualified the

[ -2"

test and therefore} the statement of the responients
recorded in para2graph z abovelhe cone idered ag having
been m3de only with regerd tc applicants Nos, 1 and 2,
Shri Amit Kumdr Srivastzvd apd Shri Jiterdr2 Sharma,
Thies position is accépted by the ledrned ceunSel

for the 3pplicants in the OA,

4, Accordingly, this Review Applic3tion is
Allovwed and it is directed that the statement of

the counsel for the reScondents 3z mentiored in

para 2 of the order ddted 30-6-95 (Annerure-R1) shall
be tre2ted a@s confired to applicante Mos, 1 and 2
S/Shri Amit Kum@r Srivastave and Jitendr2 Sharma,

The Review Applicdtion stards Adisposed of.

N e m
(Rattan Frakash) (0.P.SHdtmb)

Judicial Member Administrative Member



